
HIGH COURT OF JUDICATURE AT ALLAHABAD

CRIMINAL APPEAL No. - 5155 of 2010

Court No. - 46 

HON'BLE SIDDHARTH, J.
HON'BLE JAI KRISHNA UPADHYAY, J.

As per office report dated 9.12.2025, opposite party no.3, Sanjay 

Srivastava has died 10 months ago.

Accordingly, the appeal is dismissed as abated with regard to 

opposite party no.3, Sanjay Srivasatava. His sureties is directed to be 

released.

February 6, 2026
Atul kr. sri.
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